User Registration Form

FLA USER REGISTRATION FORM
ENTITY DETAILS
Company Lorporate dentification Number (€1H] 7 LLP Identification Number{LLF M}/ 9thers (1N} Partnership Firm - as en

Limited Lizhility Fartnership latest financialver ending March®
BN TYRE T thers

Partnership Fim

Entity Name* R of the Entity Registe rad address of the Entity *
Email* Mobile numbar of the Entity * State®
SELECT
District* PinCoda ¥
SELECT
Whether the CIN/ LLPIN/ Others (1N} of entity has changed during the lstest financisl year e wding-March* YES ) MO
Whether the Hame of 2ntity has hanged during the latest financiz| year e wding-March* YES - MO

AUTHORIZED PERSON'S DETAILS

First Hame* Middle Name Last Hame
User Mama® FAN no of Anthorzed persen® Mabilz number of Authorz ed person
Email* Confirm Email*

Mote: Please note that, the passweord and the OTF [evary time, whenever the company logs-infwill be sent o this email i, Please provide accordingly

UPLOAD Verification Letter [Fixed formath Lhoose UPLOAD Awmhority Letter [Fised formath Py Choost
Hote:
UPLOAD A rity Leties :

Thee autharily better i abiained fram reparting sampany an i leter-hasd, in 1he farmat 25 indicated b shauld be signed by the app raprisie autha rity. The san capy (2s FOFLIPG) of the ame nesdzta be upladed

UPLOAD Verifi Letter.

(Simple typed Ietter {withaut any signature] in{he prscribed farma and SAVED == Y000K pdf an {hedeskiap, nesdsda be uphiaded [Phease da nai scan). Pleasz natehat Yerifizatian betar mill have anly the name and desianatian of the signatary thal autharised the uszr in the

autharily better and HOT hissignature]

= © ©D




1. FLAIR FORM FOR COMPANY USER

FLA Form

FLA Form — Section I

m Section Il Section Il Section IV FLA Form Submission

Note: Please "Save as Draft” the details before navigating to the next fon**

Annual Census on Foreign Liabilities and Assets as on end-March 2019 u

Please click here to get the approval to fill FLA form for current year after due date (15/07/2019) / for previous years

Validate Section | / Proceed to Section Il

1. Name of the Indian Company * XXX
2. PAN Number * XXXXX1234X
3. CIN Number * X65990XX1991 XXX064631

4. Contact Details

Name of the Contact Person* Telephone no. (with extension) *

Mobile no.* Email (Head of the Institution) *
123@gmail.com

Email of Contact Person* Designation *

Website (if any)

5. Account closing date®

6. Nature of Business (As per National Industrial Classification (NIC) 2008 Code) * Select
7. Whether your company is merged/amalgamated during year Select
8. Whether the Company is listed?* Select
9 (i) Identification of the reporting Company (in terms of inward FDI). * Select
(ii) Type of the company* Select
10. Whether the Company is Asset Management Company?* Select u
11. Whether the Company has Technical Foreign collaboration?* sSelect
12. Whether the company has any business activity during latest financial year? * Select |

When Point 7 is selected as “YES”, then the options will occur as below:



7. Wihether your company is merged/amalgamated during year

Mame of nevr company merged/amalgamated
1o. of companies merged*

1. Mame of merged entity™

wxx pt td

Yy pvt Itd]

When point 8 is selected “Yes”, then below option will occur

8. Whether the Company i= listed?*

Flease furnizh the face value of Ordinan / Equity Shareon closing dateof reference period in actual INR

Classes/Type (provide number) Face Value (in INR per share)

End-March 2015 End-March 2018 End-March 2015 End-March 2012
Dudinary/Share Equity 1 1 10 10
Farticipating preference Share 0 0 0 [
Non-participating preference Share o o o o

Flease fumish the market value of Ordinary / Equity Share-on olosing date of reference period in actual INF:

Market Valus (in INR Per Share)

End-March 2012 End-March 2018

o

Ordinary/Share Equity [




FLA Form — Section I1

nll Section |l Section [V FLA Form Submission

Section |

Naote: Pleage "Save 83 Draft” the detailz befol igating 2o the next
SECTION - Il (Financial Details)

o Section 1 saved in draft Successfully

Back to Section |

Validate Section Il / Proceed to Section

EEVEEERE

CARE: Information should be created for alf the reference period i e., Previous March and Latest March. If reporting peviod is different from Account Clasing Perioc(then infarmation should be given on internal assessment

1. Total Paid-Up Capital of Indian Company

Shares in Actual Amount in INR lakh
Iterm
End-iarch 2018 End-March 2019 End-iarch 2018 End-iarch 2019
1.0 Total Paid-Up Capital
(10=11+12) 34 4 000 | | 000/
1.1 Total Equity and Participating Preference Share Capital
34| 4 000/ || 000
(1= (a+ 110} J J
(a} Ordinary/Equity Share * 4 4 000/ || 000
(b} Participating preference Share o 0 IJ.OUl ‘ l]l]]l
1.2 Mon-Participating Preference Share 0 ‘ 0 | | ODD‘ | | ODD‘
2. Non-Resident Holdings
2.1 Equity and Participating Preference share capital 535" 54]‘3‘ | unﬁ" | om ‘
2.1.1 Equity share capital y y y y
[ Sumof item-1to item-12) 525.‘ ‘ | CIDEJ | um_‘
1 Individuals ] a5 aon| || a0 |
2 Companies [} [} ool:ll ‘ oon|
3 Foreign Institutional Investors (Flls} o o uou| ‘ Oul:ll
4 Foreign Venture Capital Investors ( F¥Cls ) o o 00 | | 000
5 Foreign Trusts 65 I oo | | | 000/
6 Private Equity Funds 460 4 005] | D.Dﬂl
7 Pension/ Provident Funds o 0 00| | | 000/
8 Sovereign Wealth Funds ( SWF ) )] 0 l]l:ll:l.l | IJ.OUl
9 Partnership / Proprietorship firms o 0 um] [ 000
10 Financial Institutions )] 0 l]l:ll:l.l | IJ.OUl
11 NRIs 7 PIO o 0 om| || 0.00|
12 Gther MorrResident Holdings )] 0 l]l:ll:l.l | IJ.OUl
2.1.2 Participating Preference share capital ) r . y
(sumof item-1 toitem-12} 0‘ 450' ‘ uml | UIJIJ‘
1 Individuals 0 450 OUI:l.l | UDD“
2 GCompanies 0 ()] oon| | ODD‘
3 Foreign Institutional Investors (Flls } 0 o a0 | | 000
4 Foreign Venture Gapital Investors ( F¥Gls } 0 )] l]l:ll:l.l | U.IJIJ“
5 Foreign Trusts 0 o um] [ um'\
6 Private Equity Funds 0 ()] 00|J| | O.DD‘
7 Pension / Provident Funds ] o U.DD“ | D.Oﬂl
8 Sovereign Wealth Funds { SWF ) ()] o 0.00 ‘ | D.ocll
9 Partnership 7 Proprietorship firms o o oo | | 000
10Financial Institutions o o U.DD“ | D.Oﬂl




0.00 0.00

2.3 NonResident Equity and Participating Preference Share Capital %

11 KRIs / PIC
12 Other NorrResident Holdings ()] ()] 0.00 0.00
2.2 Non Participating Preference Share 45 354 000 0.00
a a

3. Prefit and Loss Account ( from P/L Account )

Amount in INR lakh

Item
Apri-Warch 2018 April-March 2019

3.1 Profit (+}/ Loss (-} hefore tax [ )]
3.2 Profit (+}/ Loss (-} after tax o o
3.3 Dividend(Interim and Final Dividend } 0 o
34 Tax on Dividend (if any } 0 o
3.5 Retained Profit

(=3.2-3.3-3.4) o 0

4. Reserves & Surplus (from Balance Sheet)

Armount in INR [akh

Item
End-iMarch 2018 End-iarch 2019
4.1 Reserves and Surplus o o
4.2 Of which, Profit (+} and Loss (-} account balance (] o
4.5  Met worth of Company
(=11+41}) 000 000

5. Sales and Purchase made during the financial year

Amount in INR lakh

Item
April -March 2018 April -March 2019

51 Domestic Sales 0 o
5.2 Exports 0 o
5.3 Total Sales

{=5.1+532) o o
5.4 Domestic purchase o o
5.5 Imports o o

5.6 Total Purchase
(=5.4+5.5)

If point 6 is selected Yes then below option will be displayed

6. Is there any employee in your company -

Employee Information of reporting Indian company {in actual}

As at the end of

March 2018 March 2019

6.1 No. of employees on payroll (in actualy*




FLA Form — Section ITI

Section | Section Il w Section IV FLA Form Submission

Note: Please "Save as Draft" the details before navigating to the next section**
SECTION - lll FOREIGN LIABILITIES ( Investments made in India)

«/  Section 2 saved in draft Successfully

Back to Section Il Validate Section 11l / Proceed to Section IV

CARE: -
(i} Information should be reported for all the reference periad, i.e. Previous March and Latest March.

(@)  Ifreporting periad is different from Account Closing Period, then information should be given on intemal assessment.
(i) In case of listed companies, equity should be valued using share price on closing date of reference period.

(iv)  In case of unlisted companies, Ovmn Fund of Book Value (OFBV) Method should be used.
FDI - Foreign Direct Investment
1. Investment in India under Foreign Direct Investment (FDI) scheme (10% or more Equity Participation)

1.a No. of foreign direct investors as on end-march of reporting year (10% or more ‘ |
Equity Participation)

1.a.1 Month and Year of receiving FDI first time (in your company) i _select— n

‘ Enter Year |
1b FDI -
Edit / View / Delete FDI Details
. Details as per previous FLA round : Details as per current FLA round
Serial = = Edit / = =
No Mame of the non-resident Country of non-resident View Delete Mame of the non-resident Country of non-resident
Company / Individual investor Company / Individual investor
No records found.

Note: Please fill the below details to update and add/edit FDI and Press (Add FDI) button after filling all details

Percentage of Equity and Participating Preference share capital holding

Name of the Non-Resident Company Individual Country of Non-Resident Investor

i —select—

End-March 2018 End-March 2019

Amount in INR lakh B

Type of Capital
End-March 2018 End-March 2019

1.0 Equity Capital
(=1.1-1.2) |

1.1 Liabilities to direct Investors | | | ‘

1.2 Claims on Direct Investors(Reverse Investment) | | | ‘

2.0 Other Capital #
(=21-22) | | | |

2.1 Liabilities to Direct Investor | | | ‘

2.2 Claims on Direct Investor | | | ‘

3.0 Disinvestments in India during the year | I |




2. Investment in India under Foreign Direct Investment (FDI) scheme (Less than 10% Equity Holding)

2.a No. of Countries (for each country having aggregate foreign Equity Holding

less than 10%) during the year

2.b DI - Direct Investment

Edit / View / Delete DI Details

Details as per previous FLA round

Serial No

Country of non-resident investor

Edit / View

Details as per current FLA round

Delete

Country of non-resident investor

Mo records found

Note: Please fill the below details to update and add/edit DI and Press (Add DI) button after filling all details

Percentage of Equity and Participating Preference share capital holding

Country of Non-Resident Investor

End-March 201

End-March 2019

--select--

Type of Capital

Amount in INR lakh

End-March 2018

End-March 2019

1.0 Equity Capital
(=1.1-1.2)

1.1 Liabilities to direct Investors

1.2 Claims on Direct Investors(Reverse Investment)

2.0 Other Capital #
(=21-22)

2.1 Liabilities to Direct Investor

2.2 Claims on Direct Investor

3.0 Disinvestments in India during the year

MNote

# Other Capital, Item 2.1 & 2.2 of block-1.b and 2.b of Section Ill includes all other liabilities and claims at Nominal value, except equity and particip P

shares, (i.e. trad: dit, foan,

debentures, Non-participating share capital, other accounts receivable and payables etc.) of Indian reporting company with non-resident investors holding less than 10 per cent equity and related

parties.

3. PI - Portfolio Investment in India

(0]
DI).

Please furnish here the outstanding investments by non-resident investors, other than those made under Foreign Direct Investment Scheme in India (i.e. other than those reported in FDI and

Percentage of Equity and Participating Preference share capital holding

End-March 2018

End-March 2019




Portfolio Investments

Amount in INR lakh

End-March 2018

End-March 2019

1.0 Equity Securities (at market values)

2.0 Debt Securities
(=21+22)

2.1 Money Market Instruments (original maturity upto 1year)

2.2 Bonds and other instruments (original maturity more than 1 year)

3.0 Disinvestments in India during the year

Please ensure that Mon-resident Equity and participating preference share capital mentioned at item 2.1 of block 1(2) of Section | should be reported in either Block-1.a (FDI) or Block-2.b (DI) or
Block-3 (PI) at market value of Section Ill i.e., sum of equity % of Block-1.a (FDI), Block-2.b (DI), Block-3 (PI) must be equal to item 2.3 of Block-2 of Section | for the latest march

4, Other Investment (Outstanding Liabilities with Foreign Unrelated Parties)

This is a residual category that includes all financial liabilities not considered as direct investment or portfolio investment.

Other Investment

Amount in INR lakh

End-March 2018

End-March 2019

1.1 Trade Credit

1.2 Loans

1.3 Currency and Deposits

1.4 Other receivable and payable accounts

Total




FLA Form - Section IV
Section | Section Il Section Il m FLA Form Submission

Note: Please "Save as Draft” the details before navigating to the next section**
SECTION-IV (Foreign Assets)

+/ Section 3 saved in draft Successfully

Back to Si

Validate Section IV/Proceed to FLA Form Submission

1. Please use the exchange rate as at end-March Previous FY and end-March Latest FY (as applicable) of reporting year while reporting the Foreign Assets in INR lakh; -

2, In case if overseas companies is listed, equity should be valued using share price on closing date of reference period (Item 1.1 (Claims en Direct Investment Enterprise) of Block-1.b 0Dl and 2.b

DI and Item 1.0 (Equity Securities (at Market Values)) of Block-3.b Pi of Section IV)

) If overseas company is unlisted, Own Fund of Book Value (OFBV) Method should be used for the valuation of equity investments (item 1.1 (Claims on Direct Investment Enterprise) of Block-1.b
0D and 2.b DI and Item 1.0 (Equity Securities (at Market Values)) of Block-3.b Pl of Section IV)

0DI - Overseas Direct Investment (10 % or more equity holding)
1. Equity Capital (PUC), Reserves and Surplus of Direct Investment Enterprise (DIE) Abroad (10 % or more equity holding by Indian reporting company).

[Please report here the total equity of DIE, equity held by your company, reserves (excluding P and L Account) and Profit and Loss Account of those DIEs in each of which your company hold 10% or
more equity shares on the reference date ]

1.  Directl

Abroad under O Direct | (oDI) Sch

(10% or more equity holding)

1.a No. of Direct Investment Enterprises (DIE) Abroad as on end-March 2019

1.a.1 Month and Year ODI made first time by your company

—-select—-

Enter Year
1b oDl -
Edit/View/Delete ODI Details
— Details as per previous FLA round Details as per current FLA round
erial -
No Name of the non-resident Country of non-resident Edit/View | Delete Name of the non-resident Country of non-resident
Company / Individual investor Company / Individual investor
No records found.

Note: Please fill the below details to update and add/edit ODI and Press (Add ODJ) button after filling all details

Name of the DIE

Percentage of Equity and Participating Preference share capital holding

Country of DIE

End-March 2018 End-March 2019

—select--

Item

Ameount in Foreign Currency (actual)

End-March 2018 End-March 2019

3.1 Reported Foreign Currency

—select— .

3.2 Total Equity of DIE (Paid Up Capital of DIE)

3.3 Equity of DIE held by you (at face value)

3.4 Reserves and Surplus

3.4.1 Of which, Profit (+) and Loss (-) account balance

3.5 Net Worth of DIE
(=32+34)

3.6 Exchange rate in Rs per unit foreign currency*

3.7 Total sales

3.7.1 Of which Exports

3.8 Total Purchase

3.8.1 Of which Imports

3.9 No. of Employees on Payroll

Please furnish here the market value of outstanding investments in DIE, made by your company under the ODI Scheme, in each of which your company hold 10% or more equity shares on the

reference date.



* Exch rate of reporting foreig y against Indian rupee should be given as on closing date of reference period

Type of Capital

Amount in INR lakh

End-March 201 End-March 2019

1.0 Equity Capital
(=1.1-1.2) |

1.1 Claims on Direct Investment Enterprise |

1.2 Liabilities to Direct Investment Enterprise (Reverse investment) |

2.0 Other Capital #
(=21-2.2) |

2.1 Claims on Direct Investment Enterprise |

2.2 Liabilities to Direct Investment Enterprise (Reverse investment) |

3.0 Disinvestments abroad during the year |

Note

#: Other Capital, Item 2.1 & 2.2 of block-1.b ODI and 2.b DI of Section IV includes all other liabilities and claims at Neminal value, except equity and participating preference shares, (i.e. trade credit,
loan, debentures, Non-participating share capital, other accounts receivable and payables etc.) of indian reporting company with non-resident investors holding less than 10 per cent equity and

related parties.
2. DI - Direct Investment Abroad (Less than 10% equity holding)

2.a No. of Countries where your company holds less than 10% equity shares in each under the ODI
Scheme

2b DI

Edit/View/Delete DI Details

. Details as per previous FLA round o
Serial No - - Edit/View Delete
Country of non-resident investor

Details as per current FLA round

Country of non-resident investor

Mo records found

Note: Please fill the below details to update and add/edit DI and Press (Add DI) button after filling all details

Percentage of Equity and Participating Preference share capital holding

Country of non-resident DIE
End-March 2018

End-March 2019

i —select— a |

Amount in INR lakh

Type of Capital

End-March 2018

End-March 2019

1.0 Equity Capital

(=11-1.2) |

1.1 Claims on Direct Investment Enterprise |

1.2 Liabilities to Direct Investment Enterprise (Reverse investment) |

2.0 other Capital #

(=21-2.2) |

2.1 Claims on Direct Investment Enterprise |

2.2 Liabilities to Direct Investment Enterprise (Reverse investment) |

3.0 Disinvestments abroad during the year |




Mote

#: Other Capital, ltem 2.1 & 2.2 of block-1.b 0DI and 2.b DI of Section IV includes all other liabilities and claims at Nominal value, except equity and participating preference shares, (i.e.trade credit,
loan, debentures, Non-participating share capital, other accounts receivable and payables etc.) of Indian reporting company with non-resident investors holding less than 10 per cent equity and

related parties.

3. PI - Portfolio Investment Abroad

Please furnish here the market value of outstanding investments in non-resident enterprises, other than those made under ODI scheme reported in Block 2.b.1.

3.a No of countries in which your company has made Portfolio investment
3b PI

Edit/View/Delete Pl Details

. Details as per previous FLA round
Serial No

Country of non-resident investor

Edit/View

Delete

Details as per current FLA round

Country of non-resident investor

No records found

Note: Please fill the below details to update and add/edit PI and Press (Add P|) button after filling all details

Country of DIE —select—-

Portfolio Investments

Amount in INR lakh

End-March 2018

End-March 2019

1.0 Equity Securities (at Market Values)

2.0 Debt Securities
(=21+22)

2.1 Money Market Instruments (original maturity upto 1 year)

2.2 Bonds and other Instruments (original maturity more than 1 year)

3.0 Disinvestments in India during the year

4. Other Investment (Outstanding Claims on Foreign Unrelated Parties)

This is a residual category that includes all financial claims not considered as direct investment or portfolio investment.

Other Investment (Outstanding Claims on Foreign Unrelated Parties)

Amount in INR lakh

End-March 2018

End-March 2019

1.1 Trade Credit

1.2 Loans

1.3 currency and Deposits

1.4 Other receivable and payable accounts

Total




FLA Form — Section V

Section |

Back to Section IV

Variation report

Section 1l

Section Il

Section IV FLA Form Submission

Description of Item

Previous FLA round
(Amount in INR lakh)

Current FLA round
(Amount in INR lakh)

Percentage Variation

End-March 2018

End-March 2018 | End-March 2019

previous round

current round

Please confirm [Yes/MNo].
If (No), Go back and modify

1 2 3 @=02)/)-11*100 | (5)=[(3)/(2)-11*100

Paid up capital

. B Yes No
(Section Il - item 1.0)
Net worth . .
(Section Il - item 4.3)
Total sales e o
(Section Il - item 5.3)
Total Purchase ” o
(Section Il - item 5.6) es ©
Other investment (Liabilites)

. . Yes No
(Section lIl - item 4.5)
Other investment (Assets)

. . Yes No
(Section IV - item 4.5)

Declaration
"I hereby declare that the provided information given in this return is true, complete and correct. These submissions are made in compliance to the Confirm

Date : 01/07/2019

Foreign Exchange Management Act, 1999.”




2. FLAIR FORM FOR LLPIN/PARTNERSHIPFIRM USER

USER REGISTRATION FORM
FLA Form
FLA Form — Section I

m Section Il Section Il Section IV FLA Form Submission

Note: Please "Save as Draft” the details before igating to the next ion**

Annual Census on Foreign Liabilities and Assets as on end-March 2019 u Start Filing FLA Form

Please click here to get the approval to fill FLA form for current year after due date (15/07/2019) / for previous years

Validate Section | / Proceed to Section Il

-

1. Name of the Indian Company * XXX
2. PAN Number * XXXXX1234X
3. CIN Number * X65990XX1991XXX064631

4. Contact Details

Name of the Contact Person*® Telephene no. (with extension) *
Mobile no.* Email (Head of the Institution) *
123@gmail.com

Email of Contact Person* Designation *

Website (if any)

5. Account closing date*

6. Nature of Business (As per National Industrial Classification (NIC) 2008 Code)* Select
7. Whether your company is merged/amalgamated during year Select
8. Whether the Company is listed?* Select
9 (i) Identification of the reporting Company (in terms of inward FDI).* Select
(ii) Type of the company* Select
10. Whether the Company is Asset Management Company?* Select
11. Whether the Company has Technical Foreign collaboration?* Select
12. Whether the company has any business activity during latest financial year? * Select |

When Point 7 is selected as “YES”, then the options will occur as below:

Hame of new company mergedfamalgamated Wi pvt Itd
Ho. of companies merged* 1

1. Wame of merged entity * vy prt Itd




FLAFORM-SECTION II
Section | Section |1l Saction IV FLA Form Submission

Naote: Please "Sove a3 Draft” the detoila before navigating to the next section®
Section Il of LLP/Partnership firm

o Section 1 saved in draft Successfully

Save as Draft

CAEE- information should be creared for all the reference period ie., Previous March and Larest March. If reporting period is different from Accounr Closing Periodthen information showld be given on internal assessment

Validate Section Il / Proceed to Section

1. Tetal Capital contribution f profit shares

Amount in INR lakh
Item
End-iarch 2018 End-iarch 2019
1.1 Total Capital contribution 7 profit shares contribution* 47 2
Contributions received from Morrresident
21 Total Capital contribution / profit shares from norresident
(Sum of item-1 to item-12) 0 0
1 Individuals o o
2 Companies o o
3 Foreign Institutional Investors (Flls } o o
4 Foreign Venture Capital Investors { FYCls} o o
& Foreign Trusts o o
6 Private Equity Funds o o
7 Pension / Provident Funds 0 o
& Sovereign Wealth Funds ( 8WF ) 0 0
9 Partnership / Proprietorship firms 0 o
10 Financial Institutions ()] ]
11 WRIs/ PIO o o
12 Other MonrResident Holdings ] ]
2.2 Non Participating Preference Share )] ]
2.3 Non-Resident capital Contribution in LLP share % 0.00 0.00
3. Prefit and Loss Acceunt ( from P/L Account )
Ameount in INR lakh
Iterm
April-tarch 2018 April-tMarch 2019
%1 Profit (+)7 Loss (-} before tax 213 4343
*.2  Profit (+)7 Loss (}after tax a3 234
23  Dividend { Interim and Final Dividend } 14 13
#4  Tax on Dividend {if any ) 20 20
3.5 Retained Profit
{=3.2-3.3-3.4) 25 366
4. Reserves & Surplus (from Balance Sheat)
Amount in INR |akh
Iterm
End-iMarch 2018 End-iarch 2019
4.1 Reserves and Surplus 434 kN
4.2 0f which, Profit (+) and Loss (-} account balance 34 34
4.3 Net worth of Company
(=1.1+41} 476 8

5. Sales and Purchase made during the financial year



Iterm

Ameunt in INR lakh

April -March 2018

April -March 2019

5.1

Domestic Sales

43

434

5.2

Exports

234

53

Tatal Sales
(=5.145.2)

5.4

Domestic purchase

343

434

55

Imports

234

3423

5.8

Total Purchase
{=5.4+5.5)

3867

6. Is there any employee in your LLP/Partnership firm :*

This block occurs only if “YES” is selected

Employee Information of reporting Indian company (in actual)

Yes

As at the end of

March 2018

March 2019

6.1

No. of employees on payroll (in actual)*




FLA Form — Section ITI

Section | Section || m Section ¥ FLA Form Submission

Note: Please “Save as Hrafe” the details before aavigatiog to the aext section®*
SECTION - 11l FOREIGHN LIABILITIES ( Investments made in India)

./ Section 2 saved in draft Successfully

idate Section Il Proceed to Section [V

() fafarmarion shouk be repacreel for alfthe reference periocl .6, Previous March andfatest March,

(#  Ifreporting periad i aifferent from Account Closing Period, e given on
(] o ease of isted sompanies, equity shouk be valued using shere price on elising dete of reference perior

I case of unfistad companies, Gwa Fund of Book Vakie (GFB) Mathod shocld be used:

E

FDI - Foreign Direct Investment
1. Investment in India under Foreign Direct Investment (FDI) scheme (10% or more Equity Participation)

1a No.of foreign imeestor={FD during the year

1.2.1 Month and Year of receiving FDI firsttime (in your LLP/Partneship firm) —select—
W13
1.b FDI
Edit f View / Delete FDI Details
Detaile as per previous FLA round Detail= as percurrent FLA ound
Serial No HName of the non-resident Partner f Company / Country of non-resident Partner £ Company f Editf view Delete: Name of the non-resident Partner / Company ¢ Countryof non-resident Partner / Company /-
Individual Individual Individusl Individusl
1 AZAREALIAN ” '] 550508 AMERICAL SAMOA

Npte: Please i)l the below details to updaie and add/edi FOI aod Press (Add FBI) bution after filling all details

Shareof sontribution capial holding perent

Name of the nan-resident Parner / Company f Ind vidual County of non-resident Partner / Company f Individual
End-March 2015 End-March 2018

—seleat— B

Amauntin INR lakh

Typeof Capital
End-March 2018 End-March 2018

Capital contiibution f Frofit Shaes
(=11-12)

1.1 Liahilities to Non-resident partner / Company

1.2 Claims on Non-resident partner / Company (Reweize imestment)

2.0 OtherCapital &
(=2.1-2.2)

2.1 Liahilities to Non-resident partner f Company

2.2 Claims on Non-resident partner / Company

3.0 Disinvestments in India during the vear

Please click "Add FDI” to sawve the details of above investor andfor to fill the details of next investoy, if any

2. Investment in India under Foreign Direct Investment (FD) scheme (Less than 10% Equity Holding)

2.2 No.of Countries iforsach count anfi quity hekding sho uld be repo rted) - please fumish here the < utstand ing investments mads under the FDI Scheme in Indis by Non-
resident Direct imvestors, who were individually holding lessthan 10 p i and parici o h Judi italother capital of your company] on the repo ing

date.

2.h DI - Direct |nvestment

Edit { View { Delete DI Details

\ o ae e AL | | e [ P

Edit/view Delete |

Country of non-resident Fartner f Company f Individual

Serial No
| Country of non-resident Partner / Company f Individual |

Mo records found




Note: Please fill the below deails to update and addfedit BI and Press (Add BY) button after filling all details

Country of non-resident Fartner / Company # Individual

Shareof contiibution capital holding percent

End-March 201% End-March 2010

—select—

Typeof Capital

Amountin INR lakh

End-March 2018 End-March 2019

1.0 Capital contribution f Profit Shares
(=1.1-12)

1.1 Liabilities to Non-resident partner / Co mpany

1.2 Claime on Non-resident partner f Company (Fewerse imestment)

2.0 Dther Capital #
(=2.1-2:32)

2.1 Liabilities o Non-resident panner / Company

2.2 Claims on Hon-resident parner / Company

2.0 Disinvestments in India during the year

Please click "Add DI” to save the details of above invester andfor o fill the details of next investor, if any

Hoze

#: Gehar Capizal lrem 2.1 & 2 2 af block-1.8 8nd 2 8 of Sectinn T inchides sl ather isbili claims at except equity anel,

eampaay with non-resident investors haltling less than 77.0er cent equity and relsted parties,

preference shares, (i €. ace credis, loan, debentires, Non-psrticinating share capitsl other accounts receivable andpayables ete. | of fadian reporeing

Please ensuwre that Non-res dent Equity and participating preference share capita mentioned at item 2.1 of biock 1(2}of Section | shouk be reported in either Block-1.2 [FI}or Block-2. b [} at marketvalue of Section ||| i.e...5um of equity % of Block-1.a [FDI), Block-2.b (D} must be equal ta item 2 Fof Block-2

of Section| for the latest march,

4. Other Investment (i.e., position with Fereign Unrelated Parties)

This is a residual categery that ingludes all financial lizbilities not censidered as direct investment or portfolie investment.

4. Other Investment (i.e., position with Foreign Unrelated Parties)

This is a residual categery that inchedes all financ il liabilities not conside red as direet investme nt or portfelio investment.

Amountin INR |akh

Other Investment

End-March 2015 End-March 2019

1.1 Tiade Credit

12 Loans

13 Cumencyand Deposits

14 Dther receisble and payehle sccounts




FLA Form — Section IV



Section | Section Il Section 1l m FLA Form Submission

Note: Please "Save as Draft” the details before navigating to the next section™*
SECTION-IV (Foreign Assets)

o/ Section 3 saved in draft Successfully

n il Validate Section IV/Proceed to FLA Form Submission

1. Please use the exchange rate as at end-March Previous FY and end-March Latest FY (as applicable) of reporting year while reporting the Foreign Assets in INR lakh; =

Back to Si

2 In case if overseas companies is listed, equity should be valued using share price on closing date of reference period (Item 1.1 (Claims on Direct Investment Enterprise) of Block-1.b 0Df and 2.b
DI and Item 1.0 (Equity Securities (at Market Values)) of Block-3.b Pi of Section iV)

3 if overseas company is unlisted, Own Fund of Book Value (OFBV) Method should be used for the valuation of equity investments (item 1.1 (Claims on Direct Investment Enterprise) of Block-1.b
0D and 2.b DI and ltem 1.0 (Equity Securities (at Market Values)) of Block-3.b Pl of Section IV)
0DI - Overseas Direct Investment (10 % or more equity holding)
1. Equity Capital (PUC), Reserves and Surplus of Direct Investment Enterprise (DIE) Abroad (10 % or more equity holding by Indian reporting company).
[Please report here the total equity of DIE, equity held by your company, reserves (excluding P and L Account) and Profit and Loss Account of those DIEs in each of which your company hold 10% or
more equity shares on the reference date.]

1. Directl Abroad under Oy Direct | (oDI) Sch (10% or more equity holding)

1.a No. of Direct Investment Enterprises (DIE) Abroad as on end-March 2019

1.a.1 Month and Year ODI made first time by your company —select—
Enter Year
1b oDl “
Edit/View/Delete ODI Details
— Details as per previous FLA round Details as per current FLA round
erial o
No Name of the non-resident Country of non-resident Edit/View | Delete Name of the non-resident Country of non-resident
Company / Individual investor Company / Individual investor
Mo records found.

Note: Please fill the below details to update and add/edit ODI and Press (Add OD{) button after filling all details

Percentage of Equity and Participating Preference share capital holding

Name of the DIE Country of DIE

—select-

End-March 2018 End-March 2019

Amount in Foreign Currency (actual)

Item
End-March 201 End-Maich 2019

3.1 Reported Foreign Currency —-select—

3.2 Total Equity of DIE (Paid Up Capital of DIE)

3.3 Equity of DIE held by you (at face value)

3.4 Reserves and Surplus

3.4.1 Of which, Profit (+) and Loss (-) account balance

3.5 NetWorth of DIE
(=3.2+34) | |

3.6 Exchange rate in Rs per unit foreign currency*

3.7 Total Sales

3.7.1 of which Exports

3.8 Total Purchase

3.8.1 Of which Imports

3.9 No. of Employees on Payroll

Please furnish here the market value of outstanding investments in DIE, made by your company under the ODI Scheme, in each of which your company hold 10% or more equity shares on the
reference date.



* Exch rate of reporting foreig y against Indian rupee should be given as on closing date of reference period

Type of Capital

Amount in INR lakh

End-March 201 End-March 2019

1.0 Equity Capital
(=1.1-1.2) |

1.1 Claims on Direct Investment Enterprise |

1.2 Liabilities to Direct Investment Enterprise (Reverse investment) |

2.0 Other Capital #
(=21-2.2) |

2.1 Claims on Direct Investment Enterprise |

2.2 Liabilities to Direct Investment Enterprise (Reverse investment) |

3.0 Disinvestments abroad during the year |

Note

#: Other Capital, Item 2.1 & 2.2 of block-1.b ODI and 2.b DI of Section IV includes all other liabilities and claims at Neminal value, except equity and participating preference shares, (i.e. trade credit,
loan, debentures, Non-participating share capital, other accounts receivable and payables etc.) of indian reporting company with non-resident investors holding less than 10 per cent equity and

related parties.
2. DI - Direct Investment Abroad (Less than 10% equity holding)

2.a No. of Countries where your company holds less than 10% equity shares in each under the ODI
Scheme

2b DI

Edit/View/Delete DI Details

. Details as per previous FLA round o
Serial No - - Edit/View Delete
Country of non-resident investor

Details as per current FLA round

Country of non-resident investor

Mo records found

Note: Please fill the below details to update and add/edit DI and Press (Add DI) button after filling all details

Percentage of Equity and Participating Preference share capital holding

Country of non-resident DIE
End-March 2018

End-March 2019

i —select— a |

Amount in INR lakh

Type of Capital

End-March 2018

End-March 2019

1.0 Equity Capital

(=11-1.2) |

1.1 Claims on Direct Investment Enterprise |

1.2 Liabilities to Direct Investment Enterprise (Reverse investment) |

2.0 other Capital #

(=21-2.2) |

2.1 Claims on Direct Investment Enterprise |

2.2 Liabilities to Direct Investment Enterprise (Reverse investment) |

3.0 Disinvestments abroad during the year |




Mote

#: Other Capital, ltem 2.1 & 2.2 of block-1.b 0DI and 2.b DI of Section IV includes all other liabilities and claims at Nominal value, except equity and participating preference shares, (i.e.trade credit,
loan, debentures, Non-participating share capital, other accounts receivable and payables etc.) of Indian reporting company with non-resident investors holding less than 10 per cent equity and

related parties.

3. PI - Portfolio Investment Abroad

Please furnish here the market value of outstanding investments in non-resident enterprises, other than those made under ODI scheme reported in Block 2.b.1.

3.a No of countries in which your company has made Portfolio investment
3b PI

Edit/View/Delete Pl Details

. Details as per previous FLA round
Serial No

Country of non-resident investor

Edit/View

Delete

Details as per current FLA round

Country of non-resident investor

No records found

Note: Please fill the below details to update and add/edit PI and Press (Add P|) button after filling all details

Country of DIE —select—-

Portfolio Investments

Amount in INR lakh

End-March 2018

End-March 2019

1.0 Equity Securities (at Market Values)

2.0 Debt Securities
(=21+22)

2.1 Money Market Instruments (original maturity upto 1 year)

2.2 Bonds and other Instruments (original maturity more than 1 year)

3.0 Disinvestments in India during the year

4. Other Investment (Outstanding Claims on Foreign Unrelated Parties)

This is a residual category that includes all financial claims not considered as direct investment or portfolio investment.

Other Investment (Outstanding Claims on Foreign Unrelated Parties)

Amount in INR lakh

End-March 2018

End-March 2019

1.1 Trade Credit

1.2 Loans

1.3 currency and Deposits

1.4 Other receivable and payable accounts

Total




FLA Form — Section V

Section | Section Il

Back to Section IV

Variation report

Section Il

Section IV FLA Form Submission

Description of Item

Previous FLA round
(Amount in INR lakh)

Current FLA round
(Amount in INR lakh)

Percentage Variation

End-March 2018

End-March 2018

End-March 2019

previous round

current round

1

2 3

@=I[2)/(1)-11*100

(5)=1(3)/(2)-1]1*100

Please confirm [Yes/Mo].
If (o), Go back and modify

Paid up capital

(Section Il - item 1.0) W b
Net worth ” o
(Section Il - item 4.3) es °
Total sales . o
(Section Il - item 5.3)
Total Purchase e o
(Section Il - item 5.6)
Other investment (Liabilites)

. . Yes No
(Section lIl - item 4.5)
Other investment (Assets)

. . Yes No
(Section IV - item 4.5)

Declaration
"t hereby declare that the provided information given in this return is true, complete and correct. These submissions are made in compliance to the Confirm

Date : 01/07/2019

Foreign Exchange Management Act, 1999."

Submit to RBI




3. FLAIR FORM FOR AIF USER

RCFUNTING [FLAIR) T3 1EM

I Reporting Year I
Section-1
1 Name of Reporting entity {(Note 1} I I
2 Registration number of entity (Note 1) | |
3 Contact person's Mobile no. I I
4 Contact person's Tel. no. | |
5 Contact person's emailid | |
6 Type of Investment vehicle {in terms of investment received} | Alternate Investment Fund - 11 |

Section-ll {(Financial particulars of Indian Entity)

Amount in INR Lakh
End-March PY End-March CY
1 Total Corpus fund of your Entity
2 Profit {+}/Loss {-}of your Entity (After tax)
Section-lll {Foreign Liability}
Investment by a person resicdent outside India in an AIF/Investment Vehicle
1 Type of Investment vehicle {in terms of investment received) he investment wehicle from the following drop down menu

Real estate Investment Trust
Infrastructure Investment Trust
Alternate Investment Fund - |
Alternate Investment Fund-I1
Alternate Investment Fund-I1l

Dthers
2 Country of foreign investar Country-drop
down option
End-March PY End-March CY
3 No. of foreign investors in the Country
4 Number of units issued ta Foreign Investors
5 Total inflow from the foreign investors { in INR lakh }
& Market value of the outstanding foreign liability { in INR lakh )
AmountinINR Lakh
April-MarchPY  [April-March CY
7 Salefredemption of units from the foreign Investors ‘




'Press Add to Save the record” and/or "To add another country”

End-March PY End-March CY

3 Foreign Portfolio Investment in your entity {at market value}
9 Any other outstanding foreign liability

Section-IV Foreign Asset
A Overseas Investment by Venture Capital Fund (VCF) / Alternate Investment Fund (AIF)
(EquityfEquity linked instrument)

Country-drop down
1 Country of Overseas Investment option

Amount in INR Lakh
End-March PY End-March CY

2 Total remittance for the investment abroad
3 Market value of the outstanding

Amount in INR Lakh
April - March PY  |April - March CY

4 SalelDisinvestment by your entity

'Press Add to Save the record" and/or "To add another country"

B Overseas Investment by Venture Capital Fund (VCF) / Alternate Investment Fund (AIF)
{Other than equity instrument)

Country-drop
1 Country of Overseas Investment down option

Amoeunt in INR Lakh
End-March PY End-March CY

2 Total remittance for the investment abroad
3 Market value of the outstanding

Amountin INR Lakh
April - March PY April - March CY

4 Sale/redemption of units from the investment made abroad

'Press Add to Save the record™ andfor "To add another country™

End-March PY End-March CY

5 Any other outstanding foreign Assets of your entity



